IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date

: 04.09.2025

.|Applicant

1 e O |71731/2025/04.09.2025  |[ABLAPL/9818/2025 |10
2 |p.K. DEHURY  [71743/2025[04.09.2025 [WP(C)/15951/2025 [10 | c

M/S RAMA

KRISHNA BISOI
3 |n.K.samanTRay, |/1760/2025/04.09.2025 |CONTC/3898/2025 |10 c

P.K.DASH,

A.MISHRA
4 K K ROUT 171762/2025/04.09.2025 |WP(C)/8661/2022 |10 | c
5 |k C PANDA |71768/2025(04.09.2025 |[RVWPET/359/2023 [10 | c |
6 |P. MOHAPATRA [71775/2025/04.09.2025 |WP(C)/1088/2025 |10 | c |
7 |J P BEHERA 171777/2025|04.09.2025 |[RSA/157/2022 0 | c |
'8 |S K SAHOO 171780/2025|04.09.2025 |WP(C)/14475/2024 |10 | c |
9 |D SWAIN (71785/2025(04.09.2025 |ABLAPL/9935/2025 |10 | c |
10 |S SWAIN 171788/2025(04.09.2025 |[WP(C)/23905/2025 [10 | c |
11 giéigRUSOTTAM 71792/2025(04.09.2025 |WP(C)/23615/2025 |10 c
12 [SRAUTT RANIEN 191995/202504.09.2025  [We (C) /23886/2025 |10 c
13 |M PANDA 171800/2025(04.09.2025 |WP(C)/23256/2025 |10 | c |
14 |P PUNYATOYA  [71802/202504.09.2025 |WP(C)/24073/2025 |10 | c
15 |M K SWAIN 171803/2025(04.09.2025 |[WP(C)/21153/2025 [10 | c |
16 |B K DAS 171806/2025(04.09.2025 |[WP(C)/24283/2025 |10 | c |
17 |s Das 171808/2025(04.09.2025 |WP(C)/24044/2025 [10 | c |
18 |J R DAS 171813/2025(04.09.2025 |[WP(C)/22580/2025 |10 | c |
‘19 T ANIAN ‘71815/2025‘04.09.2025 ‘WP(C)/23926/2025 ‘10 ‘ ‘c ‘
20 |P K PANI |71817/2025/04.09.2025 |WP(C)/25525/2011 |10 | R
21 |J D MUDULI 171819/2025(04.09.2025 |[WP(C)/23547/2024 [10 | v
‘22 T ANIAN ‘71820/2025‘04.09.2025 WP (C) /24046/2025 ‘10 ‘ ‘c ‘
23 |H K MOHANTA  |71823/2025(04.09.2025 |[WP(C)/22793/2025 |10 | c |
24 |P K DAS 171826/2025(04.09.2025 |[WP(C)/7812/2023 |10 | v
25 |G R PATRA 171829/2025(04.09.2025 |CMPAT/25/1996 0| v




26 |M SAHOO 171831/2025(04.09.2025 |RPFAM/73/2013 0| u |
27 M SRHOO 171832/2025(04.09.2025 |MATA/48/2014 0 | o
28 |P K DAS 171834/2025/04.09.2025 |WP(C)/7818/2023 |10 | R
29 |T K MOHANTY  [71836/2025[04.09.2025 |CMP/403/2023 0 | R
30 |G ROUT 171838/2025/04.09.2025 |[WP(C)/6037/2010 |10 | R
31 |P K DAS |71840/2025(04.09.2025 |WP(C)/7809/2023 |10 | R
32 |P K DAS |71841/2025|04.09.2025 |WP(C)/7806/2023 |10 | SR
33 |A K BEHERA 171842/2025(04.09.2025 |CONTC/6529/2021 [10 | u |
34 |P K DAS 71843/2025|04.09.2025 |WP(C)/7816/2023 |10 | u |
35 |D LENKA 71844/2025|04.09.2025 |WP(C)/41133/2021 |10 | u |
36 |N C SINHA 71847/2025|04.09.2025 |WP(C)/8344/2022 |10 | u |
37 |M K PATI 171848/2025(04.09.2025 |MATA/3/2012 0 | u |
38 |P K DAS |71851/2025|04.09.2025 |WP(C)/18133/2017 |10 | SR
‘39 o IHUPRIER ‘71852/2025‘04.09.2025 CMP/1356/2025 ‘10 ‘ ‘c ‘
40 |P K DAS |71853/2025/04.09.2025 |CRLMP/182/2017 |10 | SR
41 |S. K. BISWAL |71854/2025|04.09.2025 |CMP/1345/2025 0 | c |
142 |T BAG 171855/2025|04.09.2025 |[RSA/6/2018 0 | SR
43 |A. C. R. DAS |71856/2025|04.09.2025 |CMP/1295/2025 0 | c |
144 |H SUNDARA 171858/2025|04.09.2025 |WP(C)/26414/2022 |10 | SR
45 |H SUNDARA |71860/2025|04.09.2025 |CONTC/1110/2016 |10 | SR
46 |L N RAYATSIGH |71862/2025(04.09.2025 |TRP(C)/182/2023 |10 | o
|47 |J DEHURY 171864/2025(04.09.2025 |MACA/838/2016 0 | o
48 gigTTA RENIAN 191865/202504.09.2025  |MACA/799/2025 10 c

149 |J DEHURY 171866/2025(04.09.2025 |MACA/574/2007 0| v
50 g;i;?ﬁANJAN 71867/2025(04.09.2025 |CRLMP/1030/2025 |10 c

51 |J DEHURY 171869/202504.09.2025 |MACA/573/2007 0| v
52 |J. LENKA 171872/2025(04.09.2025 |CRLMP/1036/2025 |10 | c |
‘53 v ‘71879/2025‘04.09.2025 CRIMC/3365/2025 ‘10 ‘ ‘c ‘
54 |D PATTANAIK  |71885/2025(04.09.2025 |FAO/19/2023 0| v
55 |P K LENKA 171886/2025(04.09.2025 |[WP(C)/23419/2021 [10 | v
56 |KS DAS 171887/2025(04.09.2025 |[WP(C)/10383/2015 |10 | .
57 |T R DAS 171889/2025(04.09.2025 |ABLAPL/9930/2025 |10 | c
58 |B DAS 171890/2025(04.09.2025 |RSA/136/2014 0 | o
59 |B DAS 171893/2025(04.09.2025 |[RSA/107/2014 0 | o
‘60 o | ARRSH ‘71895/2025‘04.09.2025 CRIMC/3276/2025 ‘10 ‘ ‘c ‘
61 |N C SINHA 171900/2025(04.09.2025 |CRLMC/2415/2016 |10 | v
62 |N C SINHA 171901/2025(04.09.2025 |CRLMC/2418/2016 |10 | o
63 |S. MOHARANA  [71902/2025|04.09.2025 |RSA/486/2024 0 | c |
64 |M K MOHANTY  [71903/2025|04.09.2025 |RSA/497/2018 0 | o
65 |G. B. 171905/202504.09.2025 |[RSA/373/2025 0 | c |




66 |K SAHOO 171906/2025(04.09.2025 |[WP(C)/3480/2018 [10 | u |
67 |A K RANA 171907/202504.09.2025 |FAO/853/2019 0| v
68 |D DHAL 171909/2025(04.09.2025 |[RPFAM/2/2009 0| v
69 |H. K. PATRA  |71917/2025|04.09.2025 |CRLMC/2180/2025 |7 | v
70 |SARAT DASH 171919/2025(04.09.2025 |CRLMC/805/2025 |7 | v
71 |A. K. BEHERA |71920/2025(04.09.2025 |ABLAPL/8183/2025 |7 | v
72 |B. N. SAHU 171921/2025(04.09.2025 |ABLAPL/9990/2025 |7 | v
73 |A. K. BEHERA |71922/2025|04.09.2025 |ABLAPL/9985/2025 |7 | u |
74 |A. K. BEHERA |71923/2025|04.09.2025 |ABLAPL/9980/2025 |7 | u |
‘75 g;gﬁNSHU KOMR 71924/2025‘04.09.2025 ABLAPL/10015/2025‘7 ‘ ‘U ‘
76 |SARAT DASH 171926/2025(04.09.2025 |BLAPL/8080/2025 |7 | v
77 |a JENA 171938/2025/04.09.2025 [BLAPL/12865/2024 |10 | c |
78 |KC PANDA |71942/2025|04.09.2025 |ABLAPL/7835/2025 |10 | c |
79 | SRHOO 171954/2025|04.09.2025 |CONTC/1262/2024 |10 | c
180 |J SRHOO 171957/2025|04.09.2025 |WP(C)/23044/2025 |10 | c |
81 |S. CHOUDHURY |71973/2025/04.09.2025 |ABLAPL/9923/2025 |10 | c |
82 ;g;ié??SH 71975/202504.09.2025 |BLAPL/8511/2022 |7 U

83 |J P KAR 171992/2025|04.09.2025 |WP(C)/24099/2025 |10 | SR
84 EQETHA SARATHI 11 995/2025(04.09.2025 |ABLAPL/10081/2025 |7 U

85 |N ROUT 171996/2025|04.09.2025 |TRP(C)/265/2025 |10 | S
86 EQETHA SARATHI 11 997/2025(04.09.2025 |ABLAPL/10073/2025 |7 U

87 [N ROUT 171998/2025/04.09.2025 |CRLREV/530/2025 |10 | U |
88 [N ROUT 171999/2025/04.09.2025 |CRLREV/104/2025 |10 | U |
89 |s C DAS 172002/202504.09.2025 |WP(C)/19744/2025 |10 | U |
90 |A K BEHERA 172003/202504.09.2025 |WP(C)/19804/2025 |10 | U |
91 |A K BISWAL 172004/202504.09.2025 |WP(C)/18968/2025 |10 | U |
92 |A B MALLICK  |72005/2025|04.09.2025 |WP(C)/22823/2025 |10 | U |
93 |A B MALLICK  |72006/2025|04.09.2025 |WP(C)/17761/2025 |10 | U |
94 |S S MALLICK  |72007/2025(04.09.2025 |WP(C)/22913/2025 |10 | U |
95 |K S DAS 172008/202504.09.2025 |[WP(C)/21732/2025 |10 | U |
196 |AKHAND 172009/202504.09.2025 |[WP(C)/23672/2025 |10 | U |
97 |M BEHERA 172010/2025(04.09.2025 |RSA/228/2014 |7 | U |
98 |M BEHERA 172011/2025(04.09.2025 |RSA/228/2014 |7 | U |
99 |B DAS 172014/202504.09.2025 |[WP(C)/21970/2025 |10 | U |
100 |J R ACHARYA  |72015/2025|04.09.2025 |RSA/382/2025 110 | U |
101 [P K MISHRA 172016/202504.09.2025 |CRLMC/2510/2025 |10 | U |
102 |D K JENA 172017/202504.09.2025 |CRLREV/68/2024 |10 | U |
1103 [N ROUT 172018/202504.09.2025 |ABLAPL/9151/2025 |10 | U |
104 |J R NAYAK 172020/202504.09.2025 |TRP(C)/161/2025 |10 | U |
1105 |J. SAHOO 172022/202504.09.2025 |WP(C)/20606/2025 |10 | c |
1106 |H K BHOL 172023/202504.09.2025 [BLAPL/3823/2025 |10 | U |




1107 D SAMAL 172025/2025|04.09.2025 |[WP(C)/30390/2024 |10 | c |
1108 [N ROUT 172027/2025(04.09.2025 |ABLAPL/9321/2025 [10 | R
1109 |[S K NAYAK 172028/202504.09.2025 |CRLLP/56/2022 0| c |
110 [c. R. NAYAK  |72029/2025[04.09.2025 |WP(C)/10086/2025 |10 | c |
111 [B BEHERA 172030/202504.09.2025 |CMP/705/2025 0| v
112 |[D K SWAIN 172031/2025(04.09.2025 |[WP(C)/23018/2024 [10 | c |
113 |A MOHANTY 72032/2025|04.09.2025 |[WP(C)/17176/2019 |10 | c |
114 |S DASH 172034/2025(04.09.2025 |ABLAPL/6468/2025 [10 | u |
115 |P BEHERA 172035/2025(04.09.2025 |ABLAPL/9928/2025 |10 | u |
116 [P K DAS 172036/2025|04.09.2025 |WP(C)/22458/2025 |10 | c |
117 |B BEHERA |72037/2025|04.09.2025 |WP(C)/24055/2025 |10 | c |
118 |S K MOHAPATRA |72038/2025/04.09.2025 |ABLAPL/7644/2025 |10 | u |
119 |P R SWAIN |72040/2025|04.09.2025 |ABLAPL/8994/2025 (10 | SR
1120 [B SINGH |72041/2025|04.09.2025 |ABLAPL/10010/2025[10 | SR
121 K S DAS |72044/2025/04.09.2025 |CONTC/394/2025 |10 | SR
122 |P BEHERA |72045/2025|04.09.2025 |CRLMC/2319/2025 |10 | SR
123 |A K BISWAL (72047/2025(04.09.2025 |CRLMC/3187/2025 |10 | o
124 |A K MISHRA (72048/2025(04.09.2025 |CRLMC/3171/2025 |10 | S
125 |[P K MISHRA 172049/2025/04.09.2025 |CRLMC/3425/2025 |10 | N
1126 |J D MUDULI 172051/2025/04.09.2025  |[WP(C)/23977/2025 |10 | N
1127 |J D MUDULI 172052/2025|04.09.2025 |[WP(C)/16664/2025 |10 | o
128 |P.R.PARIDA 172062/2025/04.09.2025 |CRLMC/1667/2025 |10 | c
1129 |S.DAS 172063/2025/04.09.2025 |CRLMC/3396/2025 |10 | c
130 |A.BEHERA 172065/2025/04.09.2025  |CMP/890/2025 0 | c
131 |G.R.PATRA 172066/2025(04.09.2025 |CMP/1348/2025 0 | c
1132 [R.SAMAL 172067/2025(04.09.2025  |CMP/1321/2025 0 | c |
1133 |A.K.ROUT 172069/2025/04.09.2025 |[CMP/1331/2024 0 | c |
134 [P. K. NAYAK  |72073/2025[04.09.2025 |CONTC/3231/2025 |10 | c |
135 |R RANA (72074/2025(04.09.2025 |[BLAPL/8100/2025 |10 | c |
‘136 S on HOMAR ‘72078/2025‘04.09.2025 BLAPL/8102/2025 ’10 ‘ ‘c ‘
1137 |D NAYAK |72080/2025(04.09.2025 |WP(C)/41036/2023 [10 | c |
138 [RK MALLICK 72082/2025/04.09.2025 [BLAPL/2646/2025 |10 | c
1139 |C SAHU 172093/2025|04.09.2025 |CRLREV/312/2022 |10 | c |
140 [P C MOHANTY  |72094/2025(04.09.2025 |WP(C)/1278/2024 |10 | c |
141 |B N DASH 172095/2025(04.09.2025 |[WP(C)/2013/2013 [10 | c |
1142 |R.SAMAL 172099/2025(04.09.2025  |[CMP/902/2024 0| c |
143 |RAHUL SETHI ~ |72103/2025|04.09.2025 |BLAPL/3846/2025 |10 | c |
144 [RAHUL SETHI  |72104/202504.09.2025 [BLAPL/2902/2025 |10 | c |
145 |[GR PATRA 172105/2025(04.09.2025 |[BLAPL/3894/2025 |10 | c |
146 [DP DASH 172106/2025(04.09.2025 |[BLAPL/3862/2025 |10 | c |
147 |DP DASH 172107/2025(04.09.2025 |[BLAPL/3921/2025 [10 | c |
1148 |S SAMAL (72108/2025(04.09.2025 |[BLAPL/2735/2025 [10 | c |
149 |A. K. ROUT 72109/2025|04.09.2025 |WP(C)/23801/2025 |10 | c |




1150 |G. N. SETHI

72110/2025[04.09.2025

WP (C)/23186/2024 |10

151 |G. N. SETHI

172111/2025(04.09.2025

WP (C)/23186/2024 |10

Total 11471

NIC



